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CENTRAL ADMINISTRATIVE TRIBUNAL 
CUTTACK BENCH, CUTTACK, 

ORDER SHEET 

CORTNO. : 1 

15. ô9.2017 

O.A
~
/260/3/2012 

ITE1 NO:21 

FOR APPLICANTS(S) Adv. 

FOR RESPONDENTS(S) Adv.: 

0 

ANIL KUMAF. PRADHAN 
-v/S - 

STEEL AUTHORITY OF INDIA 

Mr. L.]ena 

LVV± JL_V , 
1 W4 - T T 	T lvii. L..JLdIa, LU. kUUll1 101 the appilcaill, prays io wunuraw 

this case as the applicant does not want to proceed in the 
case. Permission is accorded. 

O.A. is disposed of being withdrawn. 	
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